
NTRL ADMINISTRATIVE TRIBUNAL 
.ERNAJLAM BENi 

0.A.N0.142/93 

Thursday this the 11th day of November, 1993 

Coram 

The Hofl'bie Mr.Justice ChettiJr Sankaran Nair,Vice Chairman 

- The Hon ble .  Mr. P.V. Veflli takris nan, MmiriiStrative Member 

P.Eaj an, Kanthalotty House, 
eezhatOor, Thaliparamba, 

Kannoor. 	 ... applicant 

(By AdvocateMr. P. Sivan pillai) 

Vs. 

The Union of India, through the 
General Manager, Southern RailWa-y 

Madras. 3. 

The Chief PersOnnel Officer, 
3uthern Railway,,Madras.3. 

The Divisional personnel Officer, 
Southern Railway, Paighat. 	.. .RCSpOfldCfltS 

(By Advocate Mr, K. S. Bahuleyan rep. TPM Ibrahim Khan) 

ORDER 

CHETTUR SANKARAN NAIR(J), VICE CHAIIMAN. 

Both sides agree that the case on hand is covered 

by::the' - decision in 0. A. 962/92. W record the 

submission and direct respondents to take further 

actiOn in the light of the principles laid down in 

the aforetuentiOned deCisiOfl. 

2. 	O.A. is disposed of as above. No costs. 

• 	Dated the 11th November, 1993. 

• 	
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P. V. ENKiTAIISHNAN 	CHETUR SXARAN NAIR(J) 

	

A1XNISTRATIVE MEMBER 	VICE CHAIRMN 

ks/i iii. 


